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MR, CHAIRMAN: When did I stop
kit from speaking? Why is he taking
up this attitude? If he wants to speak,
be may,

SHRI 8. M. BANERJEE: We want
each clause to be taken up separately.

MR, CHAIRMAN: Let him speak,

AN HON, MEMBER: What about
the half hour discussion?

MR. CHAIRMAN: It will be taken
up at 530 P.M. Shri Banerjee can
begin.

SHRI S. M, BANERJEE: 1 would
like to oppose clause 2..

MR. CHAIRMAN: He can continue
tomorrow, After 5 P.M. Shri Banerjee
should take some rest.

SHRI 8. M. BANERJEE: 1 rise on
a point of personal explanation, I have
never cast any aspersion on you. You
are one of the most respected persons.
After so much work, I feel tired. You
are older than me,
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“The Commussion has decided to
adopt different scales of pay In res-
pect of staff engeged in trading ac-
tivities but allowances and other
benefits are the same as admussible
to regular employees of the Com-
massion to whom the recommenda-
tions of the Second Pay Commission
have been made applicable excsept
in the case of contributory provident
md " -
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SIIRI ARJUN SLI1II (Bhadrak)
I want to seek the following clarifiea-
tions fiom the hon Minister Why
the Commission has decided to pay
diffcrent pay scales in respect of the
staff engeged 1n trading activities and
why they are not being considered at
par with other employees although
they belong to the same institutions”
What are the difficulties of the Gov-
ernmen| to treat these employeesas
regu ar employees and make their
service conditions similar to the other
employees of the Commission? These
are clarifications that I seek from
the hon Minister
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BUSINESS ADVISORY COMMITTEE
TWENTY-SECOND REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR) Sir, I beg to present the
Twenty-second Report of the Business
Advisory Commttee
17 50 hrs
The Lok Sabha then adjourned 11l
Eleven of the Clock on Thursday, De-
cember 21, 1972/Agrahayana 30, 1894

(Saka).



